NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI
C. P. NO. (IB)-251(ND)/2017
C. A. NO.
CORAM:
PRESENT: SH. S.K. MOHAPATRA SMT. INA MALHOTRA
HON'BLE MEMBER (T) HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 04.08.2017

NAME OF THE COMPANY: M/s. Tata Metaliks Ltd. V/s. M/s. SPML Infra Ltd.

SECTION OF THE COMPANIES ACT: U/s 9 of Insolvency and Bankruptcy Code, 2016
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

Present: For OL/Applicant (s): Mr. Tarun K Banga, Advocate

For Corporate Debtor(s): Mr. Somyajit Nath, Advocate

Order

Respondents have put in appearance through Mr. Shamojit Nath. It is submitted that
some talks of compromise are being arrived at. At request of both the counsels, adjourned to

11" August 2017.

[ 5.K. MOHAPATRA ] [ INA MALHOTRA]
MEMBER [T] MEMBER [J]

(Shipra Mittal)



